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CENTRAL ADMINISTRATIVE TRIBUNAL ;
PRINCIPAL BENCH, NEW DELHI ' C%
0., A, No,1689 of 1988
22nd day of November, 1993
1, Hon'ble Mr, J.P. Sharma, Member (3) ‘
2, Hon'ble Mr, B.K, Singh, Member (A) '
Lajja Ram,
S/e Shri Dilmi Ram, ,
C/e Parkash, Village Ghitorni,
New Delhi - 30 cvenn Applicant
Advecd s prasent: None
Ver sus

1; Director General,

All India Radie, Akashvani Bhayan

New Delhi,
2, The Dirsctoer, _
- Government of India,

Monitoring Service, A1l India Radis

Ay a Nagar, New Delhi
3, shri Ram Kishan

Sr. Gestetner Operator, RO

Monitor ing Service, All India "adio

Ayra Nagar, Ney Delhi,
4, Shri Het Ram,

Junisr Gestetnor Operater,

Monitoring Service, All India Radis

Rya Nagar, Ney Delhi, - cevee . Respondent s,

Advocde Praesent: None

s

0 R D ER (ORAL)

Hon'ble Mr, J.P. Sharma, Member (J)

Nene for the pabﬁies is present, Ths case is

dismissed for defa lt, | .
ks . , . ‘ \ja\ﬁ"l
( B.K., Singh ) : . ~ ( J.P. Sharma ) -
Member (A) : _ Member (J)
Vv p-c



